SCHEDULE I

FORM A
PUBLIC ANNOUNCEMENT

(Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process)Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
PARDAL RESORTS PRIVATE LIMITED

1. | NAME OF CORPORATE PERSON

PARDAL RESORTS PRIVATE LIMITED

2. | DATE OF INCORPORATION OF
CORPORATE PERSON

24/08/2005

LIMITED LIABILITY IDENTITY
NUMBER OF CORPORATE PERSON

3. | AUTHORITY UNDER WHICH REGISTRAR OF COMPANIES
CORPORATEPERSON IS JAIPUR, RAJASTHAN
INCORPORATED /REGISTERED

4. | CORPORATE IDENTITY NUMBER/ U55101RJ2005PTC021192

5. | ADDRESS OF THE REGISTERED OFFICE
AND PRINCIPAL OFFICE(IFANY) OF
CORPORATE PERSON

16, SAINI COLONY, KARTARPURA, 22 GODAM
JAIPUR-302006 RAJASTHAN

ADDRESS, TELEPHONE NUMBER
AND THE REGISTRATION NUMBER
OF THE LIQUIDATOR

6. | LIQUIDATION COMMENCEMENT DATE [10.06.2022
OF CORPORATE PERSON
7. | NAME, ADDRESS, EMAIL RIJ KISHORE SHARMA

IAB-162, VIVEKANAND MARG,

INIRMAN NAGAR, AIMER ROAD,
JAIPUR-302019 (RAJASTHAN)

Email: bksharmal 62@gmail.com

M - 9314517929

Registration No.: IBBI/IPA-002/IP N00036/2016-
17/10075

8. | LAST DATE FOR SUBMISSION OF
CLAIMS

09.07.2022

Notice is hereby given that M/s. Pardal Resorts Private Limited has commenced voluntary liquidation on

10.06.2022.

The stakeholders of Pardal Resorts Private Limited are hereby called upon to submit a proof of their
claims, on or before 09.07.2022, to the liquidator at the address mentioned against item 7.

The financial creditors shall submit their proof of claims by electronic means only. All other stakeholders
may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Date: 10.06.2022
Place: Jaipur

BRILJ KISHORE SHARMA
LIQUIDATOR
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‘Missing’ MLAs, bitter fights:
No papering over cracks in BJP

Kushwah'’s cross-voting not first instance of differences in state unit spilling out in open

BRIEFLY

Mandead as car
catches fire

Jaipur: A man was burnt
alive in Nagaur districton
Sunday when the car in
which he was travelling
hita power pole, bringing
an electrical transformer
down on the vehicle that
in turn ignited a fire, po-
lice said. According to po-
lice, the incident occurred
near Heerani village in
Kuchaman area. Three
other occupants of the ve-
hicle managed to escape
but Suresh got trapped
inside, police said. ~ PTI

4 killed as car
rams into tanker

Jaipur: Four persons were
killed when their car col-
lided with a chemical
tanker in Churu district
here on Sunday, police
said. The mishap occurred
in Sujangarh Sadar area
on Salasar highway, SHO
Manoj Moond said. Two
persons died on the spot,
while the other two suc-
cumbed at a hospital, the
SHO said. PTI

Teensdrownat
Ramsagar Dam

Dholpur: Two boys
drowned here at
Ramsagar Dam on
Sunday while bathing,
police said. Luvkush (15)
and Krishna (14) had
gone to take a bath at the
Ramsagar Damin Umreh
village, but got carried
away into deep waters
and drowned, SHO Sadar
Badi Yogendra Rajawat
said. He said the deceased
were attending a
Bhagwat katha event in
the village. PTI

Twoarrested
for stealing wire

Jodhpur: Some miscre-
ants stole a high-voltage
cable between Bomadara
and Rajkiawas railway
stations on the Jodhpur-
Pali route here, police said
on Sunday. Launching an
probe, the Railway Police
arrested two persons and
recovered about 100-me-
tre copper cable from
them. According to Senior
Divisional Security
Commissioner Anurag
Meena, the accused,
identified as Shankar Lal
(25) and Hans Raj (28),
had left some tools used
to cut the wire on the spot
over a week ago. PTI

Oil-theft system
foundinfactory

Jodhpur: A mechanism to
steal crude oil from the
Gujarat-Mathura pipeline
was unearthed in Dausa
inside a factory where a
fire had broken out earlier;,
police said. The factory in
Mahuwa, which caught
fire on Saturday, was lo-
cated at 100 metres from
the pipeline. Police found
an underground pipeline
connected to the 10C
pipeline with a valve. PTI

DEEP MUKHERJEE
JAIPUR, JUNE 12

WHEN THE BJP herded its MLAs
to the Rajasthan Assembly on
the morning of June 10 for the
crucial Rajya Sabhaelections, its
leaders didn’t have any inkling
that by late night the Congress
would be expressing gratitude to
one of its legislators.

Ironically, before the elec-
tions, BJP-supported independ-
ent candidate and media baron
Subhash Chandra had claimed
that some Congress MLAs would
cross-vote for him. The tables
turned as the Opposition party’s
Dholpur MLA Shobharani
Kushwah voted for the ruling
party’s Pramod Tiwari. In the
end, the Congress’s candidates
had polled exactly 126 votes —
the number of party and sup-
porting MLAs. While a Congress
legislator’s vote was rejected,
Kushwah'’s support kept the
Congress score at 126.

Worse still for the BJP, Chief
Minister Ashok Gehlot, all
smiles, expressed gratitude to
Kushwah. “I would like to thank
the one MLA from BJP who sup-
ported us,” Gehlot said on Friday
evening. “She saw that the party
(BJP) has started a tradition of
horse-trading and she didn’t like
it. Ifeel that is why she voted for
us. I want to thank her espe-
cially.”

The BJP subsequently sus-
pended the MLA but the episode
has placed the spotlight back on
increasing factionalism and in-
ternal power struggles in the
party. Multiple leaders are re-
portedly nursing chief ministe-
rial ambitions and former CM
Vasundhara Raje continues to
hold significant influence in the
party. But the Kushwaha cross-
vote is not the first time BJP
MLAs in Rajasthan have left the
BJP red-faced in crucial situa-
tions.

During a political crisis in the
state in August 2020 when the

Days after Congress sequestered its MLAs in Udaipur ahead

of the Rajya Sabha polls, the BJP, too, had sent its MLAs for a
‘training’ camp on the outskirts of Jaipur. Rohit Jain Paras

stability of the Congress govern-
ment was in question following
the rebellion of former Deputy
Chief Minister Sachin Pilot, the
BJP had issued a whip to all its
MLAs to be present in the
Assembly for a vote of confi-
dence. But MLAs Gopi Chand
Meena, Kailash Chandra Meena,
Harendra Ninama, and Gotam
Lal left the Assembly and gave
the vote amiss in violation of the
party’s orders.

The four MLAs were subse-
quently issued notices but they
gave a range of reasons, includ-
ing the need to leave early for
their constituencies and illness,
to explain their absence. The four
were, incidentally,among the 15
legislators the BJP shifted to
Gujarat in the middle of the po-
litical crisis. The move was seen
as part of the saffron party’s ef-
forts to prevent the poaching of
its MLAs.

Another instance during the
2020 crisis also exposed the fis-
sures within the state BJP. At the
time, Gehlot consistently ac-
cused the BJP of trying to topple
the government by engaging in
“horse-trading”. The Opposition
party vehemently denied the al-
legation, terming Pilot’s rebellion
as “an internal feud of the
Congress”.

But senior BJP MLA and Raje

Ink attack on woman who
said minister’s son ra]é)ed her

EXPRESS NEWS SERVICE
NEW DELHI, JUNE 12

A23-YEAR-OLD woman, whowas
allegedly raped by Rajasthan min-
ister Mahesh Joshi’s son Rohit Joshi
in Delhi and Rajasthan last year,
was attacked withinkin Southeast
Delhi’s Shaheen Bagh on Saturday,
said the police on Sunday.

The woman was walking with
her mother near the Kalindi Kunj
road when two unidentified per-
sons approached her and threw a
blueliquid on her face, said the po-
lice. She wasimmediately takento
AIIMS Trauma Centre, they added.

DCP (Southeast) Esha Pandey
said: “We received a PCR call
Saturday evening about the inci-
dent. The accused fled after the
incident. The blue liquid looks like
ink. We have registered a case un-
der Sections 323 (causing hurt),
506 (criminal intimidation) and
195 A(threatening person to give
false evidence) of the IPC.”

The police had last month reg-
istered an FIR against Rohit after

the woman had filed acomplaint,
saying he had raped and as-
saulted her on several occasions
last year. “When I called him, he
said heis the son of aministerand
nobody can harm him. .. He brags
about his money and power and
inthe end, says people won'teven
know where he has disappeared.
The Bhanwari Devi case will be
repeated,” the woman siad in FIR.

The Delhi Commission for
Women took cognisance of theink
attack and sent a notice to the po-
lice.“...Shehasinformed thatshe
was staying in Delhi and on the
evening of 11.06.2022, she was go-
ing somewhere with her mother
when some unidentified persons
stopped her. They threw a chemi-
calonher face and threatened her
to withdraw rape case. She stated
they said, ‘Tumaneginahinna, case
wapas lele. Ye to bas trailer hat’,and
ranaway,” reads the notice.

The Indian Express also spoke
to the woman who alleged that
the accused threatened her
about the rape case and threw
ink at her.

loyalist Kailash Meghwal went
against the party’s stand and is-
sued a statement saying it was
"unfortunate" how horse-trad-
ing was going on in Rajasthan.
He added, “The conspiracy to
topple the government that is
going on by ruling parties to-
gether with the Opposition par-
ties, I have never seen such a
thing.”

Like on Friday, Gehlot even
thanked Meghwal for his state-
ment - a clear validation of his
allegations - that left the BJP on
the back foot. The BJP was again
inasoup in February 2021 when
Meghwal led a group of around
20 MLAs loyal to Raje to sign a
letter to state party president
Satish Poonia, alleging bias in
Assembly proceedings.

Meghwal, a former Rajasthan
Assembly Speaker, again put his
party in a tricky position in
September 2021 by launching a
scathing attack on party col-
league and former state Home
Minister Gulab Chand Kataria,
even saying that he will move a
censure motion against Kataria
in a meeting of party legislators.
Kataria is known to not get along
with Raje. The fissures were ev-
identin 2012 too when Kataria’s
proposed yatra (procession) in
southern Rajasthan to position
himself as the party’s face was

5 killed as truck
hits car, bike

Kota: At least five persons were
killed and two injured after a
container truck hit a car and a
bike on the National Highway-52
near Akodia village in Jhalawar,
police said here on Sunday.

The accident happened un-
der Asnawar police station area
late on Saturday evening when
the container truck collided
head-on with the car and then
around 50 metres ahead, hit
three bike-borne youths, SHO
Harwant Singh Randhawa said.

The MP-based four car occu-
pants were returning from the
Kaamkheda Balaji temple, while
the bike-borne youths were re-
turning home after an exam. PTI

EXPRESS NETWORK:

Decks cleared for Kuldeep’s Cong
exit as BJP eyes Rajasthan Bishnois

cancelled allegedly due to pres-
sure from the Raje camp.
Following the outburst against
Kataria last year, the central lead-
ership pacified the octogenarian
leader.

Raje rival in Rajya Sabha

The churn in the BJP camp
following Kushwaha’s cross-vote
came to the fore as Rashtriya
Loktantrik Party (RLP) chief
Hanuman Beniwal, a former BJP
leader and current BJP ally,
launched a scathing attack on
both Gehlot and Raje. He ac-
cused the two of working to-
gether to defeat Chandra.

“The CM was levelling allega-
tions of horse-trading on
Subhash Chandra and the BJP. 1
feel that horse-trading has been
done by Congress. Big leaders of
the BJP are also involved in this.
Once again, the alliance between
Gehlot and Raje was openly seen
in Rajasthan,” Beniwal alleged
while talking to reporters.

Beniwal has consistently al-
leged that Gehlot and Raje have
an understanding about going
soft on each other since they
have held the chief ministerial
post as part of subsequent gov-
ernments in the past 22 years.

Kushwah is an MLA from
Dholpur, which is considered a
stronghold of Raje whose son
Dushyant Singh, a BJP MP, is the
scion of Dholpur's erstwhile
royal family. In the Upper House
polls, the former CM supported
both senior leader Ghanshyam
Tiwari, who was fielded by the
BJP as its official candidate and
was elected to the Rajya Sabha,
and independent candidate
Chandra. Tiwari in 2018 left the
BJP over differences with Raje
and in the past has been among
her fiercest detractors. This time,
the BJP, to project all was well be-
tween the bitter rivals, ensured
Raje as the proposer of Tiwari’s
nomination. After the election,
Raje was seen smiling and con-
gratulating her former critic
along with other BJP leaders.

SUKHBIR SIWACH
CHANDIGARH, JUNE 12

WITH THE All India Congress
Committee (AICC) leadership ex-
pelling senior Haryana Congress
leader Kuldeep Bishnoi, the
Adampur MLA, from all party po-
sitions — including as a specialin-
vitee to the Congress Working
Committee (CWC) — for cross-
voting in the June 10 Rajya Sabha
election in favour of the ruling BJP-
JJP-backed Independent candi-
date Kartikeya Sharma instead of
the party’s nominee Ajay Maken,
the BJPis now hoping that Bishnoi
will join its fold.

The son of former Haryana
chief minister late Bhajan Lal,
Bishnoi, the 53-year-old four-time
MILA and two-time MP, had been
sulking since the AICCleadership
appointed Udai Bhan, a staunch
loyalist of the Leader of the
Opposition and ex-CM Bhupinder
Singh Hooda, as the Haryana
Pradesh Congress Committee
(HPCC) president one-and-a-half
months ago. Bishnoi,a known de-
tractor of Hooda, was also an as-
pirant for the HPCC chief’s post.
Since Bhan'’s appointment as the

Rain lashes
Udaipur, Kota

PRESS TRUST OF INDIA
JAIPUR, JUNE 12

PRE-MONSOON ACTIVITIES in
several parts of Udaipur and Kota
divisions of Rajasthan brought
down temperatures in the last
24 hours.

However, in northern and
western parts, there was no
respite from heat conditions.

According to the MeT,
Dholpur was recorded as the
hottest place with a maximum
of 45.9 degrees Celsius, while
Karauli, Alwar, Sriganganagar,
Churu and Bikaner recorded re-
spective high of 45.2, 45, 44.8,
44.5 and 43.5 degrees Celsius.

Meanwhile, Jalore recorded
11.5 mm rains till Sunday
evening. Salumbar in Udaipur
recorded amaximum of 115 mm
rains till morning since evening.

Cong
expelled
Kuldeep
Bishnoi for
cross-voting
in RS polls

state party chief, Bishnoi has ap-
peared to be warming up to the
BJP dispensation followed by his
cross-voting in the Rajya Sabha
polls thatled to Maken'’s defeat at
the hands of Sharma.

The stage now seems to be set
for Bishnoi to switch to the saffron
party. His father Bhajan Lal, a
Congress veteran and three-time
CM, was the prominent non-Jat
leader in Haryana, a state whose
politics is driven mainly by caste
equations. He worked his way up
from the position of a village
sarpanch to panchayat samiti
chief to legislator to the CIVL. His
third chief ministerial tenure was
during 1991-1996. In 2005 too,
when the grand old party
emerged victorious in the state
Assembly polls, Bhajan was a
strong claimant for the CIM'’s post
but Hooda managed to get the
better of him and remained the

CM for consecutive two terms. In
2007, Bishnoi along with his father
floated their own political outfit,
Haryana Janhit Congress (HJC).

After his father’s death, the
Bishnoi-led HJCentered intoa poll
alliance with the BJP, which broke
up prior to the 2014 Assembly
polls. Following a meeting with
top Congress leader Rahul Gandhi
in2016, Bishnoi decided to merge
his HJC with the Congress. His
supporters have always projected
him as a CM face. They hope that
if he joins the BJP he would get a
significant government assign-
ment. There are already talks of a
bypoll in the Adampur seat soon.
The Bishnoi family has never lost
any election from Adampur over
the last five decades.

Bishnoi'sinductionintoits fold
may give the BJPashotinthearm
inits bid to woo the Bishnoi com-
munity in neighbouring
Rajasthan, where the Assembly
pollsare scheduled nextyear. The
Akhil ~ Bharatiya  Bishnoi
Mahasabha’s president Devendra
Bishnoi, who hails from Jodhpur,
told The Indian Express that
Bishnois have a considerable pres-
ence in 32 Assembly constituen-
cies across Rajasthan.

BJP MLA appears before
cops in 5-yr-old assault case

PRESS TRUST OF INDIA
KOTA, JUNE 12

BJP MLA Chandrakanta
Meghwal appeared in Mahaveer
Nagar police station here on
Sunday in compliance with two
notices served on her in connec-
tion with a five-year-old assault
incident, police said.

The lawmaker had been
booked under IPC sections and
the Prevention of Damage to
Public Property Act for allegedly

disrupting a public official's work
ina police station, Circle Inspector
Pushpendra Jhanjadiya said.

The MLA recorded her state-
ments and left after two hours of
interrogation, Jhanjadiya said.

The court has deferred her ar-
rest till June 13, the day when her
application for her anticipatory
bail is scheduled to be heard.
Addressing media, Meghwal de-
manded aninvestigation by a ju-
dicial magistrate or CB-CID into
the charges pressed against her
and her party's workers.
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M NOTICE (For Immovable Property |
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% FLAME
g

Marmae of tha trust J instilulion

FOUNDATION FOR LIBERAL AND
MANAGEMENT EDUCATION SOCIETY

| UNIVERSITY

Mame of the mstifulion and address: FLAME University

Gat Mo, 1270, Taluka Mulshi, Vilage Lavale, Vadzai, Disl. Pune - 412115
Far the Academic Year 2022-23 applications are invited far filling

Jain religiouallinguistic minorty seats from the eligible students for the
B A B Sc/BBA/BBA|Communications Managemenil/MBAS
MBA(Communications Managemant)/PGPEIM.5c.(Economics), PhDk
and Hons. courses of FLAME Unlversily

Tiree tabbe for admission procedure of Jain Minosity Educational Institution;

. Last Dale of Applcation Jung A0, 2022

2. | Dale of Publicalicn of Mesnl Lesi July 13, 2022

3. | Date of Admission Bugust 07, 2022

Corp, Office: 2, DFL Tower, Gopénath Ma

Mame of Borrower/Co-Borrower/

Mortgagar/Guarantor/Losn Afe Ma.

LAXMI INDIA FINLEASECAP PRIVATE LIMITEDh‘ S

|CIN: LAGSA2SWELIIEPTCAGEAL 3]

g, Wl Road, Jakpur = 302001, Rajasthan, indla. Ph.: +91-141-4031166 | ernall: infod@isfc.in

Demand Notice Under Section 13(2) of Secruitisation Act of 2002

Whereas, LAXWI INDIA FINLEASECAP PRIVATE LIMITED through its head office Jaipur, notice issued to the
following borrowers/guarantors/mortgagers have defaulted in the repayment of principal and payment of
interest of credit facilities obtained by them from LIFC and said facilities have turned to be Mon Performing
Assets. The notices were issued to them under section 13{2) of Securitisation and Reconstruction of Financial
Assets and Enforcement of Security Interest Act, 2002 an their last known addresses however the same have
returmed un-served and as such they are hereby informed by way of public notice about the same.

Date & Amount of
Dermand Naotice

Description of
Mortgaged Property

W0 Har Chand Bairwa {Borrower &

Kishan Lal Balrwa (Guarantor)

(Loan &5C No.] Pl2852, Badam Dew Bairaa

Mortgagos i, Hari Ram Bairwa 500 Kishan Lal
Bairaa | Ca-Borrawer |, Har Chand Bairewa 5o

10-Mar-2022 T 20,07 586/-
Es. Twenty Lakh Smmen
Thouwsand Five Hundred &
Eighty Six Ondy a5 on
O-Mar-2022

(Loan A/C Mo.] PI2937, Ramavtar Sharma 5/0

Plot Mo, 21 Balnath Magar-8th,
Sisawas, Akera Boad, VE.L, Jaipur
Rajasthan Admeasuring 125 5q.

Yards

12-PAar-2022°T 20,15, 760/-

Plot Mo, 4732, Scheme Mirman Magar

Application for adrmission will be available onfine aftar payment of
Rs. 2,000~ by Cash / DD/ Credit Card / Debit Card.
Website: www. flame.edu.in, Emall: admissioni@flame. edu.in
Tel Mo, 1-800-209-4567

Registrar, FLAME Universily
FLAME Undversily has been established as a state privale umiversity
vide the FLAME University Act, 2014 (Mah, Act Mo, [Haf 2015), itis
recognized by the UGE under Saction 2(f), and degrees awarded by
the University are recognized under Section 22 of the UGEC Act, 1956,

WODOMNJER

Mame of the Borrower

[&pplicant & Mortgagor)

(Co-Applicant)

tsd WONDER HOME FINANCE LTD.

WONDER Corp. Office: 620, 6th Floor, North Block, World Trade Park,
Malviya Nagar, JLN Road, Jaipur- 302017, TEL: 0141 - 4750000

Demand Motice Under Section 13(2) of Securitisation Act of 2002

As the Loan Account Bacams MPA tharafore the Authorised Cfficer (AD) Under section 13 (23 OF Sacuritization and
Reconstructon of Financial Assels And Enforcement of Sacurity Inferest Act 2002 had issued B0 day demand nodics io
the borroweer a5 givan in the tabla. According fo the Motice if the Borrower does not deposit the amount within G0 days, the
amount will be recoversd from Auwction of the sacurity as giwen below. As the demand Molice sand 1o the
borrowen'guarantor has not besn sareed, copy of demand notice has also been affived on the securad assels as given
bedow. Therefora you the borrower is informed to deposi the koan amount along with fubura intarast and recowvary axgpense
withan 60 days. otherwise under the provisins of section 123{4) and 14 of the said Act the Authorisad Officer is free to take
possasson of the Secunty as givan bedow

1, 8h, Amar Chaki, &dd ; Gokulwadi, Shaoganj Tehsil
Sheogan|, Distl Siroh, Rajasthan-307027

2. 5mit. Rirku Chaki, Add : Gosubeadi, Shaogan| Tehsl
Sheaganj, Disil. Sirohi, Regasthan-307027

3. Sh. Ratan Singh, Add @ 275 Chata Vag. Valdara |
Jalore, Rajasthan-307030 [(Guarantor)

Daate & Amount of Demand Description of Mortgaped

Property

Motice Under Sec. 13{2)

| Loan Account Mo
LHZS0158T21-22004520
09052022
T24.29 DadJ-
Fs, Twenly Four Lakh
Tweenily Kine Hindred

Emst Part of Patla No. 149,
Lokulwad, Shivgan|, Taksl Sheagan;,
Deztt. Sironi, Rajesthan,
Admeasurning ataul

83,33 5q. Yards

Sixly Faur Haorth :
Loan Account No El-:?;:_?,
LA29015TUZ 122005101 :
09053073 MNarayan Lal Bhoma J|
75,34 215 East :
R Eiva Lakh Farmash Kumar Kugpa Ji
West ;

Thirty Four Thousard

Two Hundrad Twakes Fart of Fatta Dinesh Shenkar

1. Sh, Gauray Saxena Add - Houso Mo, G2E-8. Sh:lr:-!ri:
Hagar. Dadabari Kota, Rajasthan-324009 Alsoat Sh |

Shop Mo 02, Hause Mo, TR,
Shastri Nagar, Dedabarl, Kota

Loan Accaunl Mo Sdrmeasuring abaout

ponlermed under wapiion T3] LF | reaed wéith Buks 3 af fhe Secw e imieeest | Enlprocement | Rufes | HHID isaied 3
mind Moticn diled 2% 08 2033 cabing upon the Bormwer $h, Bheneer Lal Pagediyes 30 Sh. Sojs Ham
Fagadiva, Braiend kK Dhasti , Foser Kiskanga i, Dia - Ajmier | Rajl 0o regay tha ameunt sestioned in i
raptice beirg Be . BSRGTT § - [ Rupess Fve Lac Frty Fve Thossand 5 Hursired Sesenty Seves Oniy] a8 on
1% 08 202 T ard bl e 1808 202 F within B0 dirge from the dahi of rece i of 2 he waed nelice

The Bornoeser hawing falled 10 repay the amoent, satice & bereby gves by the Borrosser | @ va oo and ghe
pubiic in pesenal that the underslg resd B taken paos e sion ol the prope iy de s ibsd herein bl inesercise ol
pmers conda mad on him | berandsr Section D30 4 Jof She seid 8t rmad wath Aule & ol the el roles os kb 6%th

day ol Jure ol the year 2012

The Boermaser § Gesepmice i paricular snd the pubb i perary pre heraby caigoned rab be desl with he
properly dnd arry Smalng s sds the proparty milze bt 1o the charnge of tha Seate Bank of ted b for en smoum
15 Az 555,E7T § o[ Buipeit Fwe Lac Filty Free Thoidand Sx Haendied Seveary Sevsen Oaly b g on 2502 2022 and
fwrtherinierest Irom 2 608 20T T coaly | M0 Berean

The Bomowsar' s #ttenon s rvibed 8o prostaions ofiib sectos [ 8 | ol scton 13 of tha SANFAES) &, in nnpad
Dol 1 3l SR 00 PR OB B8 I LB LR SRS

Description of immovable

roperties

Peogesimy oned by @ 8h . Bharar Lal Ragoibpa 5o Sh. Suga Ram Fagediga, All that gan and pascel ol the
prmps g coealising of Paina Mo B8, ViBage - Bhersal, Gram Panchayed plota, Tehsd - Anspangarh, Dkt -Ajmer
fram:-TH.195g . Yard.
Bosanphed - O e Moieh by - Opsen Land 00 i Spasth brg- ki sd of Kalpan

dntheEast bg- Fouse ol bade Aam  On the 'Wexi by- Rood

Daie 07 062333 Placs; Rospangarh Autborrind Cficar Bt Bank OF lndia)
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FOR THE ATTENTION OF THE STAKEHOLDERS OF
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i RELEVANT PARTICULARS
1, | e G COApOnis pamon | PARCAL RESORTS PRIVATE LIMITED

2 | Dadn of Incorporson of comeorabs peeson | MOEZ0E

3. | Aoty undor winich conporate | REGISTRAR OF COWPARNES
Do s noorponed negesened JAUPUR, AALASTHARN

| 4, | Corporate aanity nurben Eried fabity | LES101 RI200SPTO0Z 192
gty number of Lofponala person

. | Aocness of tha regisiened oisos and
prmopal ohiceifored ol corponals person

& | Licpuscdation coememnerdansn] date o
ATl FRrsc

+ | Hame, addess, omal accress
tebephons rumber and the mgetradion
s of e Epuidianoy

[ 16, AR COLOMY, KARTARFURA, 22 GUDE
JAIPLUR-2000006 PAMASTHAN
0G0

| BAU KISHORE SHaRMA

AB-182, WIVERANARND MARG, HIFIMAN HAGAR
AMER ROAD, JAIPUR-0X00D [RAJASTHAM)

Email bhshamna! BTl com

M - GI14E1 7829
| | | S P DO2AP NGOG/ 61710075

#_| Last das i submission of claims | caiT area
Molica is hereby given thal M's. Pardal Resors Private Uimited has commeanced
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The stakiehoidars of Pardal Resorts Private Limited are hereby cabied upon to submita
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menticried against itam 7.
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Firsroy dvsam Advt. No. 07/2022

Gauray Saxana Add | Flal Mo 401, Dadabari. Kola, | Ly29013HE 19-20000946 26.67 5. Yards
Panna Lal Sharma {Bormower & Mortgagor), Rs. Twenty Lakh Fifteen AB, Ajmer fioad, Jaipur Rajasthan Rajasthan-324008 (1G5 02 ; Hd;rti'i' CPP-IPR INVITES APPLICATIONS FOR JUNIOR RESEARCH FELLOWSHIPS
Indra Devi W/C Ramavtar Sharma [Co- Thousand Seven Hundred & Admeasuring 25,54 5q. Metre iApplicant & Morlgagor) 725,12 9821 Restaf Plot No. 761 Centre of Plasma Physics-Institute for Plasma Research (CPP-IPR), Nazirakhat
Borrower) Sinty Onhyas on 11-Mar-2022 2 Sml Anshika Sanena Add - House No. 6288 | RS T"Tm?'l_':i"'“ i South ; E":"“F'”rr:l'-'_rgﬂﬁmé?' 5}3!1""5":'!"'1:'- 'ﬂ'ij'_a'" :5 f EFE‘“E JIJ I"E'll I,u-;" for EIMI-H
; 3 ; T - = = g i i Twelve Thausand gaearch (IPR), Gandhinagar, an aided mslitule of Department of Alomic Enengy
{Loan A/C No.) PBAOZ, Kadash Chandea 19-Mar-2022 T 20,16,070/- | Abadi Plot Patta No. 44 Village Arniya 5:_3_5'" "‘35-!33’ Lﬁdriﬂ”::'ﬂ- HEﬁ:l“"‘ﬂf%“ﬂ“ i Mine Hundred E':'at“_ Govt. of India. Applications are invited from highly motivated and resuit orianled
Charan 5/0 Botlal Charan {Barmower & Hs. Twenty Lakh Sixteen lashi, Tehsil Nimbaheda, Dist AL e . PTRR CR P = IR a Eighty Two & ::'a' candidates 1o pursue dectosal research in the broad areas of experimental and
hartgager), Om Prakash Charan 500 Kailash Thousand & Seventy Only | Chittorgarh, Rajasthan Admeasuring Déda:anllhmall.':!awsthan-E-E-‘-Dtr‘.} :'.ﬁﬁe theoretical/computational piasma physics for the following temporary posts.
Chardra Charan ifu-ﬂ.ﬁrrnlﬂcr]l Raﬁhuu\qer ason 14-Mar-2022 4130 S{II Fert [ B-rApgHIbCAn :l Sk M. 04 Man Plol Na, 781 &r. | Mama of ihe Mo. of | Essential I]Ua!Ef]I:aIIIJHS
Paliwal 5/ 0 Om Prakash Charan {Guarantor], Mo. Fll'.'St posts
Bhanwari Bai Charan W0 Bailash Chandra '_'-I""t Mo F:'d"TF"ﬂ- _Thi“ﬂ Flaar, 01 | Junior Reseanch b MLSE. in ane of he Tallewing subjects ;
Charan [Guarantor) SHANDEG L ) Fellow [JRF) (Fiva) | Physics and Applied Physics with a

1. 5mt Rajesh Kanwar Add - Flat Mo, GF03,Block. | Uoan Asecunt e Buhariya, Yalika Road, (Post Code; minimum aggragate of G0% rmarks in the

(Loan ASC Mo,] PIB197, Deepa Parmwar W/O 18-apr-2022 ¥ 20,28,089¢ Residential Plot Khasara Mo, 164/09

. it ayi . o | Tehsil Sanganar, Dislt. Jaipur CPP-IPRARF 2022 M.5c. tinal exam. Students shoubd have

; ; i = : WAZE, Sahbhagita, Shayampuera Bubariya, Vabxa! LW20003HP20-21002591 : ] | BT | KA. sl | u ]
Rajesh Panear {Borrower & Mortgagor), Ry, Twenty Lakh Twenty Eaght Manja sarhad, VWillage Marasar Road. Sanganer. Jaipu, Rajasthan- 302028 00062077 Admeasuring abaul Physics and Mathermatics at tha undar
Rajesh Pasvesar 500 Mitha Lal Panwar (Ca Thousand & Eighty Mine Only| Junction Tehsil Marsar Junction Dist iApplicant & Mortgager) TR 84 TS 700 Sg. Feet graduate level
Barrower), Pintu Lohar 5/0 Pappu Singh Lohar as on 14-Apr-2022 Pali, Rajesthan Admeasuring 223 Sq. 2. Sh. Mohan Singh Add - Flat No. C-4/T F/B. Vatika Rs. Eight Lakh g“:'r'_tl? NET. JEST and GATE gualified students can
T ar | Y ouridar & r i i t CPP-
(Guarantor) Metre Sahbhagite, Shevampurs Buhariya, Vatika Road " ng*gvzﬁugdpdc:iard South ; ]jpﬁcél'[rhagl?-pfﬂf .-rl? ~[r:|.;|e E”[rﬁ]n ;:;Ellig-;:ﬁe
The steps are being taken for substituted service of notice. The above borrowers, co-borrowers andfor thelr puarantors Walika Sanganer, Jsipur, Rajasthan-302029 Eewanty Fassage imited 1o aEpEa. .Fbra |'E|l||::r'al level witten
[whereever agplecable) are advised o make the payments of sulstanding within 60 days Iram the date ol The publication of [Co-Applicant) East: IE.";l r|l'| will ba conducied ai CPP-IFR L
this notice failing which further steps will be taken after the eapiry of 60 days of the date of this notioe as per the provisaon of Flat Mo, O7 - § N Ly . 5 ; ,I : = =
Securitisation and Aeconstruction of Fanancial Assets and Enforcement of Security Interest Act, 2002 West : The ast date of receipt of duly filled application form at CPP-1PR s 13.07.2022.
Pheas i be inlorrmed that the said natice is #lso under section 134 13) inferming the borrawers fguarantors/mortgagors that I.':l:--ril:ln::r For mare details regarding Eligibility Criteria, Nature of work, Age limit, Tenure,

Remuneration, general infarmation and appbcation procedure visit Institute's
viehsite www, cppipr.res.in, TR e frieTr
g4 Acting Centre Director

the said mortgaged property should not be soldfleased,transferred,
Date = 11/06,/2022
il'iill;'ll." ; Jvigeur

epaper.indi aﬂexpre“m .

Authorised Officer
Wonder Homie Finance Lid.

Diate @ 11.06.2022

sl
Place : Jalpur

LAXMI INDIA FINLEASECAP PRIVATE LIMITED
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